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Public Distribution System

1655. SHRI JYOTIBMOY BOSU: 
■Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION 
be pleased to state:

(a) whether he is aware tha^ the 
previous Government have virtually 
dismantled the public distribution 
system; and

(b ) if so, steps, if any, being con­
templated to strengthen and further 
expand the system?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA): (a) and (b). The public distri- 
t)ution system though undermined is 
still functioning for wheat, rice, sugar 
and controlled cloth. Measures for 
strengthening it further and for cover­
ing more essential commodities and 
areas are under consideration.

Sngar Cooperative Factories in 
Maharashtra

165S. DR. \ ASA NT KUMAR PAN­
DIT • Will ihe Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO- 
OPERATION be pleased to state;

(a) whether Government of Maha­
rashtra has applied, for licences for 
twelve new Sugar Co-operative Fac­
tories;

(b) how much rebate or f\nincial aid 
has been asked for by Government of 
Maharashtra; and

(c) the sites selected for the proposed 
Sugar Cooperative Factories in Maha­
rashtra?
«5!) LS—3.

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA); (a) No, Sir. However, one 
application recommended by the SLale 
Government of Maharashtra has oeen 
received and it is pending consideraUoa 
in the Ministry of Agriculture and 
Irrigation.

(b) Does not arise at this stage.

(c) The location of the proposed 
cooperative sugar factory as indicated 
in the application is Ahmednagar 
Tehsil.
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Amount deposited luider Commpulsory 
Deposit Scheme

1659. SHRI B. C. KAMBLE: Will the 
Minister of FINANCE AND REVENUE 
AND BANKING be pleased Ic state:

(a) the total amount deposited in 
each State under the Compulsory 
Deposit Scheme; and

(b) whether the former Government 
liave in any way used or transferred 
Vatii amount or any part thereof in 
fllates and fto, for what purposes?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Employees making 
compulsory deposits under the Addi­
tional Emoluments (Compulsory Depo­
sit) Act, 1974 fall into four distinct 
categories viz. (Central Government 
employees, employees of State Govern­
ments/Union Territory Administrationc;, 
employees of local authorities, and 
employees of private and public sector 
units. Amounts of compulsory deposits^ 
made by Central Government employees 
are maintained Ministry/Department- 
wise and not State-wise. The Regional 
Provident Fund Commissioners in the 
Employees* Provident Fund Organisa­
tion who are the nominated authorities 
in respect of employees in private and 
public sector units, maintain details 
of compulsory deposit accounts region- 
wise and not State-wise. Hence Stnte- 
wise figures of compulsory deposits 
made by employees are not available. 
However, the gross amount of com­
pulsory deposits made under the Act 
till 3rd June, 1A77 by various cate­
gories of em ployee all over the country 
are as l^low: —

R«. crores

(i'> Central Government cmp-
loyecs . . . . 598

îi) EmpIoycc*̂  of State Govern­
ments/Union Territory Ad­
ministrations . 293 3T

^iii) Employees of local autho­
rities . . . . 127 5R

(iv) Employees in private and 
Public sector units 745 51

Total 1764 68

(b) In 1976-77, Central Government 
borrowed Rs. 480 crores from the 
Reserve Bank of India against the 
compulsory deposits impounded with 
it. This augmented the pool of re­
sources available to the Central Gov­
ernment and, consequently, enabled it̂  
inter alia, to step up the level of Plant 
assistance to States in that year.




